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laid on the Table of the Lok Sab ha. 
[See Appendix  HI, annexure No. 124.]

8hri Jltulan Sfnka: Will the hon.
Minister refer to the statement, para. 
c (i) and let me know If it is still 
possible for us to offer suggestions for 
the final alignment of the road?

Shrl Lai Bahadur Shastri: I do not
know whether the people will get an 
opportunity to do so. But, anyhow, 
the hon. Member is most welcome to 
make any suggestion he likes.

ntw  *1 w f t f  *7 

* ? « • » .  ift : w r
W W TT i t  f T T  :

( * )  w t  s r *  t
ST^5T H  V T  i r t  T f r T  v f e r

I ;
(w)

*nsf? #  w  wmr q r  ^  jtr ^  *nr^r 
<t* I  <T^ £  v t r  w w  # &  v s n n r
tffcrr %frr

( n )  r r  *a fa ? n fr  i  a f t f a i t -  
T F J h r  i t  s i w i  i  farar % fh : afr 
n x  » r a 5  q f w x r  i t  f o r  a rc * * m  

i t  T T f a  i t  i  v r r
i t f  ?

fw i fw rr «{»( {«ft w m  
wupir): ( * )  tfr?t t

(m ) ftrep* ’aw  #  h*t>pt 
^ o o  *r a i$ x  # * m j t  *1$  $  1

( * t )  t  v r  H ^ i t
i t  i p i  v r n f  «t t  m r m r  * r m  $ 1 
« r f * r *  « { w m  v f W n r ,  i
w j j h t t  ^  y m r n T  f w r  * r m  |  r * p r  
* n r j < l  i  q f k n t f  i t  i t  
i f T n  v  i H  x w i w  ^  f  1

May I r«ad It In English also?

ISr. I m h f f  Y«s.

Shrt Lai Bahadur Shaatrl: (a) Yea.

(b) About 100 workers were dis
abled during the last 7 years.

(c) As far as possible, the disabled 
workers are employed on lighter jobs. 
They have been paid compensation 
under the provisions of the Work
men's Compensation Act, 1923. There 
is no proposal to increase the amount 
of compensation to the families of 
workers who lose their lives.

Shri Y. S. Parmar: May I know the 
number of deaths mentioned in the 
Table? The Minister has mentioned 
only disabled and not dead.

Shrt Lai Bahadur Shastri: I cannot 
give the exact number.

Shri Y. S. Parmar: May 1 know
whether it is a fact that it takes very 
long for the compensation to be deter
mined and paid?

Shri Lai Bahadur Shastri: It may be
taking a long tune; but, unfortunately, 
we are not directly concerned. It is 
to be done by some other Ministry.

Shri Shree Narayan Das: What
efforts have been made to minimise 
the hazards in this work?

Shri Lai Bahadur Shastri: It is very 
difficult to take any steps in that 
direction unless the whole terrain of 
Himachal Pradesh is completely 
changed.

Shrimati Bena ChakraTartty: When
compensation is paid on the basis of 
the schedule in the Compensation Act, 
may I know whether the people work
ing in Himachal Pradesh on the roads 
are given compensation computed 
according to those given to persons 
in hazardous jobs or employed in 
ordinary categories?

Shri Lai Bahadur Shaatri: 1 cannot 
go into details. But, I hope the com
pensation is being paid according to 
law. If it is higher for hazardous 
jobs, I hope they are getting on that 
basis.
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Shri Y. 3, Parnuur: May I know
whether the Government intend to 
issue any instructions that compensa
tion should be determined and paid 
early?

Shri Lai Batuutsr Shastri: Most
certainly. We shall write to the Hima
chal Pradesh Administration or the 
Labour Organisation.

Train Derailment

•1 HZ. Shri 8 . M. Banerjee: Will
the Minister of Railways be pleased 
to state:

(a) whether 3 wagons of a goods 
train o f the North Eastern Railway 
were derailed near Panjipara Railway 
Station on the 3rd November, 1857;

(b) if so, the reasons for the derail
ment; and

<c) whether any enquiry was con
ducted?

The Deputy Mialater of Railways 
(Shri Shahaawax Khan): (a) Yes.

(b) and (c ). A  departmental en
quiry by the Traffic Inspector of the 
section was conducted on 12th Novem
ber, 1957. It was found that the derail
ment was due to the Incorrect setting 
of the points.

Shri S. M. Banerjee: May 1 know 
whether the hon. Minister proposes to 
diacuaa with the representatives of the 
Railwaymen’s Federation the causes 
leading to so many accidents to ensure 
their co-operation in the matter of 
efficiency?

Mr. Speaker: It is a suggestion for 
action.

Shri Shahnawaa Khan: It is a sug
gestion for action.

Shri S. M. Banerjee: May I know 
whether the committee recently 
appointed to investigate Into the 
Bombay-Calcutta mail accident will 
also consider the various report* sub
mitted regarding other accidents?

Mr. Spaaher; Whether it win con
sider the various reports?

Shri Shahnawaa Xhaa: It It upto
them to consider any thing they like.

Shri Dasappa: May I know wbe^har 
the responsibility for the incorrect 
setting of points has been located and 
the person brought to book?

Shri Shahnawaa Khan: The points
man in charge of shunting is held 
responsible because he signalled to 
the driver to pass over the points 
which were wrongly set.

Shri Goray: What is the rate of
accidents per month in the Indian 
Railways?

Mr. Speaker: This is derailment.
Shri G on y : All sorts of accidents.
Mr. Speaker: How many cases of

derailment?
Shri Shahnawaa Khan: It varies

from month to month.
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